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................... (40930'3&‘ Respondent {s)
A copy of the ORDER dated../ 3 /g / 0\,3 ............ passed by the Hon'ble

CENTRAL ADMINISTRATIVE TRIBUNAL

JABALPUR BENCH, JABALPUR

Caravs Buxldmg, 15, Civil Lines, Post bag No. 6, JABALPUR- 482 001

Dawd::l:E; /A% /Q2j3
Reglstratnon No. DA 4 . ”ﬁi\

L .: ............... A) s y . pc&é/ ....................... Apphcant (s)

VERSUS

Tribunal in the above mentioned case is forwarded herewith for necessary action.
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13.8.2003 _~

For Applicant-~ shri Atul Nema brisf holder
for Sshri P.R., Bhave

For Respondents - Shri S.P. Sinha

: Office representative Shri Anil Tiwari

Lau Assitant. ()
The Original Application No. 458/39
is Piled pnaying'quashing of the impugned
order dated 17.6.98 passed by the
respondents No. 3 wherein the applicant was
imposed the penalty of reduction to louel
stage in same time scale for a period of &
4 years vithout cumulative effect. His pay
in Grada of R5.2375-3500 (pre Pifth pay
commigsion) was reduced to Rs. 3050/~ Por
a period of 4 years Prom the date of the
impugned order., During this period the
applicant will not earn any increment also
and on restoration, the period of reduction
will not have effect on the seniority,
During the pendency of this case, an appeal
to the applicant has been decide by order
dated 28.4.00. Subsequently he has also
been allowed voluntary retirement from
service in the year 2002, The order of ths
appellate authority is not under challenge
in this case. The learned counsel for the

i applicant submits that he may be permitted

to withdraw this Original Application with
liberty to challenge the appellate authority
In vieu the submission made by learned
counsel for the applicant and taking into
account subseguent development we permit,

*he applicant to vithdraw the Original
Application with liberty to file a Fresh
Original Application subject to objuction of
limitation. Ordered accordingly. The 0A
gtands disposed of. No costs.
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(Anand Kumar Bhatt) (2. K. Kaushik)
Administrative Member rQud;QlaL»Member

Cice] L{v‘{v“' v b

O,
™
Ioﬂ’

| .aq

EL_ELf‘i&\‘\i'J

\



